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Accounting and Costing System In
Public Sector Undertakings

Shrl P, C. Borooah:

Shri Ram Krishan Gupta:
*1273. { Shri Rameshwar Tantla:

Shrl Shree Narayan Das:

Shri Radha Raman:

Will the Minjster of Commerce
and Industry be pleased to state:

i{a) whether the Company Law Ad-
ministration has been critical of the
continucd absence of an efficient in-
terna] accounting and costing system
in many of the public sector under-
takings;

(b) whether the Administration nas
calicd upon the authorities of the pub-
lic secior undertakings to build up
suitabie cadres for specialised per-
sonnel in management and account-
mg matters, like Chief Accountants,
Finan¢ial Controllers as distincy from
financial advisers. costing experts and
company secrolaries;

tc) i’ so, what is the reaction of
Government and the «leps Govern-
meny propose {o take?

The Minister ¢f Commerce (8hri
Kanungoi: (a) Presumably, the
Honourable Members mcan by the ex-
pression ‘public scetar  undertakings’
Goertnment  companies, within the
meaniig of sec:on G17 of the Com-
panies Act, 1956. It so, it is a fact
that the Departmoent of Company Law
Admi:nistration has drawn attention
to uhe tack of efficient internal ac-
couniing and costing system in seve=-
ra; Government companics,

(b) Yes,

(c. There is gcneral recognitlon of
\he nzcessity for sound internal ac-
«ountin? and costing system in Gov-
errmment companics, many of which
have~ reroried that suitable account-
:nZ and -osting anils are in the pro-
cess of heing set up, The Govern-
ment s carefully watlching develop-

ments.
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Handloom Weavers in Madrag

1274 Shrl Nacasimban:
* 7 Shri Abdul Salam:

Will the Minister of Commerce and
Industry be pleased 10 state:

(a) whether Government are
aware of the serious and large scale
unemployment caused to the hand-
loom weavers principally in Madras
State engaged in weaving of art silk
fabrics following suspenslon of im-
vort licences for art silk yarn;

(b) whether representations have
been made to Government to alleviate
the situation; and

(c) whether Government propose to
take any steps to immediately erse
the situation considering the foreign
exchange earning capacity of- these
fabrics?

The Minister of Industry (Shrl
Manubhal Shah): (a) to (¢). Gov-
ernmcnt have no information about
any serious uncmployment in the
handloom industry as a result of sus-
pension of import licenccs for the
art silk yarn. There have, however,
been somc representations that the
actual users licences should be issued
to help the industry, This is being
donc In addition, the c¢ntire imports
of art sitk through the established im-
porters is allocated to the llandloom
Industry, The ‘handlonn. wernvers get
a sizeable alloiment from the indi-
gcnous production also.

F'rom the currcent hiif year’s allo-
cation, in order 1o ivoid delay, part
licensing has beon ordered on an im-
mediate  basis, poending the total
amount being fixed later.
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